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able to consumers abroad and reduction of 
the cost of production through the mechani
sation of mines. Some of these minor Ores 
are however available only in limited quan
tities and these are required to meet the 
rising internal demand.

(b) The MMTC is not directly concer
ned with the production of Manganese oie. 
Tbe Ministry of Steel and Mines had consti
tuted a Working Gioup on the Manganese 
Industry to study the various problems of 
this industry. This Working Group has 
submitted its interim report, which contains 
various recommendations for (he develop
ment of this industry and these are now 
under the consideration of Government.

Export of Raw and Fabricated Mica

4217. SHRI SAMINATHAN : Will the 
Minister of FOREIGN TRADL be pleased 
to state the steps tak en  to r  e\[> lo i!ing  the 
potentiality for export of Mica in raw and 
fabricated from ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FORhlGN TRADL (SHUI 
A. C GEORGE) : Government had sei up
a Committee namely, Mica Advisory 
Committee, last year, to recommend steps 
which are necessarv for promoting exports 
of mica and mica products. The Committee 
has made a number of tecommcndations for 
promoting exports of mica and mica prod
ucts. The recommendations are under active 
consideration.

Temporaly Goietirnient Servants in 
I n ion 1 wrilory of Goa. Dam tn 

and diu

4218. SHRI ERASMO DE SEQULIRA; 
Will the Minister of HOME AFFAIRS bo 
plea&ed to state :

(a) the percentage of temporary as 
against permanent Government servants in 
the Union Territory of Goa, Daman and 
Diu; and

(b) the aclion proposed to be taken by 
Government to make temporary staff as 
permanent ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI

K. C. PANT) ; (a) The Goa Administration 
have intimated that there are 91% tempo
rary Government serveants under them.

(b) The Goa Administration have ini
tiated action to convert 60% of the tempo
rary posts into permanent ones and to 
confirm temporary Government servants on 
permanent po^ts,
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